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THE DEPUTY MINISTER IN THE 

MINISTRY OF RAILWAYS (SHRI 
MALLIKARJUN) : (a J to (c) . A sec-
tion of the reservation staff of New 
Delhi Station went on lightening stri ke 
on the 27th August, 1980 for few hours 
to show their resentment against the 
arrest of the Chief Reservation Super-
visor by the Central Bureau of Investi-
gation. The Chief Reservation Super-
visor was later released on bail. 

Measures to check Cigarette Smoking 

,104. SHRI CHANDRABHAN AT HARE 
PATIL: WIll the Minister of HEALTH 
AND FAMILY WELFARE be pleased 
to state: 

(a) whether Government ale con-
templa ting to take any measures for 
effectively checking cigarette smok-
ing apart froln the statutory warning 
On cigarette packets that 'smoking is 
injU1·;o'.JS to health'; (lnd 

( b) if so~ the details thereof? 

THE IVIINISTER OF HEALTH AND 
FAIVIlLY WELFARE (SHRI B. SHAN-
K.ARANAND): (a) Yes 

(b) 1. In order to provide certain 
restrictions in relation to trade and 
('OlnmerC'e in and productlon. supply 
<{nJ distribution of cigarettes. the 
Government of IndIa has enacted a 
legislation namely "The Cigarettes 
(Regulation ot productIon, ~upply and 
dIstributIon) Act, 1 B75" which is in 
force with effect from 1-4-Hl76. The 
Act 'was forwarded to the State Gov-
ernments in the year IH77 for imple_ 
mentation of its various provisions. 

2. Several states have passed }(,nvs 
prohibiting juvenile smokIng and smok-
ing in public places like cinema halls, 
buses etc. 

:~. Mass publicity campaIgn on the 
hazards of smoking have been under-
taken through publication and n1ass 
media by Central J-Iealth Education 
Bureau. Films on the subject have 
been prepared and they are being 
shown in cinema halls. Four scripts 
On smoking and health hazards have 
been sent out by C.H.E.B., to all the 

stations of An India Radio and T.V. 
Centres. 

4. The Central Health Education 
Bureau has developed health education 
sYLlabus which includes the topic re-
lated to hazards of smoking and its bad 
effects on health for students of Classes 
IX and X under the Central Board of 
Secondary EducatIon. 

5. In order to ensure uniform stan-
dards of material being prescribed in 
the text books all over the country the 
Ministry of Health and Family Wel-
fare have suggested to the Ministry of 
Education that a chapter on "Harm-
ful Effects of Smoking" may be pre-
pared by N.C.E R.T. in consultation 
\vith the Central Health Education 
Bureau. which atter approval may be 
recommended to the various statesl 
Union Territories for inclusion in the 
school level text books. 

6. Tax burden on production and sale 
Of cigarettes has been increased to 
n"lake smoking more prohibitive. 

7. The All India Radio and Door 
Darshan ha ve taken a decision· not to 
accept advertisements regarding cigar-
ettes and other tobacco products in 
their commercial services. 

8. Indian Airlines have extended the 
"No smoking areas" in the various air-
crafts and have stopped the permissive 
announcement "You may smoke, if you 
wish". 

RaHway Labour TribUilal Award 

405. SHRI SURAJ BRAN: Will the 
Minister of RAIL WAYS be pleased 
to state: 

(a) whether it is a fact that the 
Railway Labour Tribunal Award has 
been accepted by the Ministry of 
Railways and its implementation has 
also been ordered; 

(b) whether it is also a fact that 
additional staff required fOr this pur-
pose has not So far been provided at 
most of the places including Delhi 
Division of Northern Railway; 



SI 
Ce) 11 10, whether it is not a1!ect-

inK the etlicient working of the 
Railways; and 

(d) when the Government pro:Qose 
Ie make good this shortage of staff? 

THE DEPUTY MINISTER IN '1 HE 
MINISTRY OF RAILWAYS (SHRI 
MALLIKARJUN): (a)~ Yes. 

(b) No. In December, 1977 the 
Ministry of Railways gave clearance 
to all the Indian Railways including 
the Northern Railway for creation of 
10,012 additional posts of staff in 
group 'e' and cD' for the purpose of 
implementing the various recom-
mendations made by the Railway 
Labour 'nt-ibunal 1969 relating to 
hours of employment of Raihvay eIr..-
ployees. Nearly 85 per cent of these 
posts have already been filled up. 

(c) No. 

(d) Action is in progress for provi-
ding as early as possible the addi-
tional staff still required at certaIn 
places. 

Purchasing a second paBSeDger vessel 
frOm abroad fOr Andamans 

406. SHRI MANORANJAN BHAK-
TA: Will the MinIster of SHIPPING 
AND 'l'RANSPORT be pleased to 
state: 

(a) whether it is a fact that the 
Andaman-mainland passenger service 
is far from satisfactory for want of 
replacement of m.v. ANDAMANS 
and the Andaman and Nicobar Ad-
ministration has sought permission to 
purchase immediately a second pas-
senger vessel from abroad; and 

(b) if so, what action Government 
has taken to push through the said 
proposal fOr improvement of the 
mainland-Andaman passenger ser-
vice? 

THE MINISTER OF STATE IN 
THE MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI BUTA SINGH): 
(a) and (b) The Andaman/Mainland 

passenger tttn"Vice is quite satisfac-
tory. The operational life of m. v. 
Andamans has recently been extend-
ed by sPecial survey of this vessel, 
upto May, 1982 and the vessel is per-
fonning well. A proposal for pro-
curement of a second-hand passenger 
vessel to replace M.V. Andamans has 
been recei ved from the Andaman 
Administration. That Administration 
have been asked to arrange for neces-
sary funds fOr the purchase of the 
said vessel so that investment deci-
sion can be taken by the Government. 

Service to Sportsmen lD. Railways 
407, SHRI NAR'AYAN CHOUBEY: 

Will the lV.inister of RAL WAYS be 
pleased to state; 

(a) whether students and young-
men who have been sportsmen during 
their student days with certificates are 
given service in the Railways; 

(b) if so, the rules thereof; 

(C) whether the Northern Railway 
has encouraged young boys and 
men to keep the practice and appear 
for test; 

(d) whether such a test was carried 
on in Delhi on the 10th February, 
1980; 

(e) if so, number of those appeared 
far test and those who qualified in 
the test; 

(f) whether those qualified were 
taken to Lucknow for race on the 
10th August, 1980; and 

(g) if so, their number and the 
details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MALLIKARJUN) (a) to (g) The in-
formation is being collected and will be 
laid on the Table of the Sabha. 

VetUlcatioD. of Service Record 

408. SHRI S, M. KRISHNA: Will the 
Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) the number of cases relating to 
non-medical Class I and II Officers 




